
GOVERNMENT OF INDIA 
HOUSING AND URBAN POVERTY ALLEVIATION

LOK SABHA

UNSTARRED QUESTION NO:3647
ANSWERED ON:25.08.2006
HOUSING PROJECTS
Maadam Shri Vikrambhai Arjanbhai

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be pleased to state:

(a) whether the Government has received Housing Projects from various State Governments especially Gujarat Government; 

(b) if so, the details thereof, State-wise; 

(c) the action taken by the Government in this regard; and 

(d) the time by which it is likely to be approved?

Answer

MINISTER OF STATE IN THE MINISTRY OF HOUSING & URBAN POVERTY ALLEVIATION (KUMARI SELJA) 

(a): Various State Governments, including Gujarat, have submitted project proposals under the Sub-Mission Basic Services to the
Urban Poor and under Integrated Housing and Slum Development Programme. 

(b)to(d): State-wise position of projects received is at Annexure-I & II. The project proposals which are complete in all respects, are
sanctioned and funds released without any delay. 

ANNEXURE-I 

ANNEXURES REFERRED TO IN REPLY TO PARTS (b)to(d) OF LOK SABHA UNSTARRED QUESTION NO. 3647 FOR
25.8.2006. 

THE STATE-WISE POSITION OF DPRs OF BSUP 

(Amount in Rs. crore)
Name of  DPRs Received DPRs Projects Sanctioned Funds
States/UTs   retu- under    Released
  No. Total rned Appraisal No. Amount (25% of
   Cost      GOI share)

ANDHRA PRADESH 8   764.12  -   3         5     728.22 77.99
CHHATISGARH 1    20.00   1    -         -
GUJRAT      6     189.57 4     2         -       -
HARYANA      3     91.90  3    -
KARNATAKA     7    142.79 7    -         -            -
M.P.          11   102.75 6    1         4      74.97 9.34
MAHARASHTRA    2     579.00 2   -         -              -
U.P.         1  26.13   1   -         -            -
WEST BENGAL   1    30.69  -    1         -       -    -
CHANDIGARH     1    805.08  1     -         -
TOTAL       41    2752.03 25    7         9     803.19 87.33

ANNEXURE-II

 THE STATE-WISE POSITION OF DPRs OF IHSDP
      (Amount in Rs. Crore)
Name of  DPRs Received DPRs Projects Sanctioned Funds
States/UTs   retu-   under    Released
  No. Total rned Appraisal No. Amount  (25% of
   Cost      GOI share)



ANDHRA PRADESH  4    91.39   1      3
CHHATISGARH 17  149.21  15    2
HARYANA     52  367.26 50    2
KARNATAKA     22     341.08  22     -
MAHARASHTRA   1     6.98  -     1
M.P.          17   30.37  14     3
RAJASTHAN     29    61.49  26     -         3       9.47
U.P.          51    41.42   51                   -
WEST BENGAL    14      287.76  14     -         -

TOTAL   207  1376.96 193  11         3    9.47


	GOVERNMENT OF INDIA  HOUSING AND URBAN POVERTY ALLEVIATION LOK SABHA
	Answer

